XI TEM NO. Mt C COURT NO. 9 SECTI ON X'V

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

I.A. No. 3in Petition(s) for Special Leave to Appeal (Civil) No(s).7000/2004

UNION OF | NDI A & ORS. Petitioner(s)
VERSUS
CARPENTER WORKERS UNI ON & ORS. Respondent (s)

Date: 27/09/2007 This Petition was nmentioned today

CORAM :
HON BLE MR, JUSTI CE TARUN CHATTERJEE
HON BLE MR JUSTI CE P. SATHASI VAM

For Petitioner(s) M. P.S. Patwalia, Sr. Adv.
M. Kail ash Pandey, Adv.
M. Mikesh Tyagi, Adv.
M. D.S. Mhra, Adv.
For Respondent (s)

UPON bei ng nentioned the Court nmade the foll ow ng
ORDER

I.A. No. 3 is disposed of in terns of signed order.

(Par deep Kunar) (Neeru Bala Vij)
Court Master Court Master
SI GNED ORDER |'S PLACED ON THE FI LE ]
I N THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON
I.A NO 3 OF 2007
I'N
SPECI AL LEAVE PETITION (C) NO 7000 OF 2004
UNION OF I NDI A & ORS.
PETI TI ONERS
VERSUS

CARPENTER WORKERS UNI ON & ORS.
RESPONDENTS

ORDER
On the prayer nade by | earned senior counsel for the

petitioners, tine is extended till 30.11.2007 to inplenent the



directions given by this court vide judgnent dated 30.11.2006

I.A. No. 3 is disposed of accordingly.

[P. SATHASI VAM ]
NEW DELHI
SEPTEMBER 27, 2007



